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tical, administrative, organisational etc. Don't 
go to the political parties in the Opposition;   
they  will  always... 

MR. CHAIRMAN : That will do. Mr. 
Kulkarni, you are overdoing it. 

SHRI ANNASAHEB SHINDE : Sir, I have 
already replied that whatever may be the mode 
of procurement we wiU take  all necessary 
steps. 

MR.    CHAIRMAN  :    Next question. 
SHRI A. G. KULKARNI : Sir, he ' has been  

bitten  badly  and.. . 

MR. CHAIRMAN : Mr. Kulkarni you are 
very unfair to the House. I have called the next 
question and you still continue. Don't interrupt 
like this. It is not right. 

SHRI A. G. KULKARNI : But, Sir he   was.   
. 

MR. CHAIRMAN : You monopolise all the 
time. 

♦711. [The questioner (Shrimati S'tia Devi) 
was absent. For answer vide cols. 38-49 infra]. 

tThe question was actually asked on the 
floor of the House by Shri D. Then-gari. 

 BAN ON COW-SLAUGHTER 

*7i2.SHRI V. K. SAKHALECHA : SHRI N. 
K. SHEJWALKAR   : SHRI D. 
THENGARI :+ SHRI  PREM  
MANOHAR   : SHRI O. P. TYAGI : 
SHRI JAGDISH PRASAD MATHUR 
: DR. BHAI  MAHAVIR   : 

Will the Minister of AGRICULTURE be 
pleased to state  : 

(a) whether it is a fact that there has been a 
popular demand for a complete ban on cow-
slaughtei for the last many years;  and 

(b) if so, the action taken by Government  
in   this  regard   ?] 

f[THE MINISTER OF STA1E IN 1HE 
MINISTRY OF AGRICULTURE (PROF. 
SHER SINGH) : (a) Yes, Sir, the Government 
are aware that a large 

[    ]English translation. 
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number of people in the country are in favour 
of imposing a ban on the slaughter of cow and 
its progeny. 

(b) The Government of India have been 
urging such of the State Governments as have 
not imposed a ban or imposed only a partial 
ban on the slaughter of cows to take steps for 
prohibiting the slaughter of cows ana claves 
and other milch and drought cattle to secuie an 
early compliance with Article 48 of the 
Constitution. The Government of India have 
also appointed a Committee on Cow Protection 
to go, i'der-alia, into all the aspects of the 
ques_ tion of imposing a total ban on the slau. 
ghter of cow and its progeny. The Committee 
was required to give its report by 30-9-1973. 
The Chairman of the Committee has asked for 
one year's extension. This is under 
consideration.] 

ever reasons. So, will the Government assure 
us that either the work of the Com' mittee will 
be expedited or specify a date by which the 
work should be completed and report produced 
? Else, is the Government prepared to have a 
referendum on the problem of ban on cow-
slaughter ? 

PROF. SHER SINGH : This is a very 
sensitive issue, as you know, and therefore it is 
not possible for the Government to-just fix a 
date. We have to take into consideration the 
views of the members of lhe Committee. It is 
for the Committee to decide. We cannot 
expedite it saying you do it by such and such 
date. Many Chief Ministers of various States 
are also member of this Committee and they 
have to come here according to their conveni-
ence. Also, there are non-official members So, 
we canot fix a time-limit and date by which 
they should submit their report, but we will 
insist on the members to expedite the report. 

 
SHRI D. THENGARI  :        Obviously 

there has been inordinate delay,   for what-
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SHRI ABU ABRAHAM :   In view of 
the serious food situation  in  the  country 
may   I    know     whether    the     Govern 
ment would consider the  total  removal o 
the ban on cow-slaughter and also whethc 
they would appoint a committee of profe. 
ssional economists to  consider whether Of 
not the slaughter   of  excess  and  useless 
cattle  would be  good for the     country 
economy ?   

PROF. SHER SINGH: It may be the 
viewpoint of the hon. Member; the 
Government does not have that point of view. 
As I have said, we are committed to article 48 
of the Constitution and we are going to 
preserve the cow and its progeny. So, the 
Government does not accept the opinion of the 
hon. Member who says that we should appoint 
a committee just to go into the economic 
aspects of the question. Government does not 
take only the eco* nomic point of view, there 
are other points of view    also. 

SHRI K. P. SUBRAMANIA MENON: May 
I know whether the Government is willing to 
consider this matter not from an obscurantistic 
or a sentimental, viewpoint but from a 
scientific point of view ? And in view of the 
fact that there is now a world wide shortage in 
beef and the possibility 0f exporting beef to 
America, etc. will the Government consiaer 
slaughtering of animals which are not useful 
and which are dry, and also will they consider 
the possL bility of rearing up special breed 
slaughter cattle so that this country can have a 
bettep protein content in their food ? 
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PROF. SHgR SINGH: Human being is not 
only an economic being, he has sentiments. 
Therefore we cannot rule out sentiments 
altogether. We have to take into account the 
sentiments of the people also • But srill we 
have provided in the Gonstitu. tion itself for 
scientific agriculture aad all that. Now, we will 
consider all these points of view. Therefore, in 
this Committee also the terms of reference are 
a little wider. We have not confined them only 
to sentiments or to the economic aspect; we 
have to think about it from all points of view. 

MR. CHAIRMAN : Question  Hour is over. 
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